GOVT OF NCT OF DELH]I,
DEVELOPMENT DEPARTMENT

5/9 UNDER HILL ROAD, DELHI:110054.
Phone No. 23941773-23930783
EMAIL : cdeviop@nic.in

No. F.4(122)/PDRD/Vidhan Sabha Q/2023/ 7 W29 Dated:13/12/2023
To,

The Deputy Secretary(Question Branch),
Delhi Legislative Assembly
Old Sectt, Delhi : 110 054,

Sub : Vidhan Sabha Unstarred Question No.61 for 15.12.2023 by Hon’ble MLA
Sh.Akhilesh Pati Tripathi

Sir,

With reference to subject cited above, I am directed to forward herewith 100
copies of reply of Vidhan Sabha Unstarred Question No.61 for 15.12.2023 by Hon'ble
MLA Sh.Akhilesh Pati Tripathi duly authenticated by competent authority. Reply is also
being provided in Soft copy PDF format.

This issues with the prior approval of Minister-incharge.
Yours faithfully,
'J\fl\n'-"f

(Gurpreet Sihgh)
Deputy Director (RD)

Encl : As above,

ural Dev
No. F.4(122)/PDRD/Vidhan Sabha Q/2023/ Datgctrm/«-12/2023” 0006
Kashmere & it
Copy forwarded to : : :
1. OSD to Hon’ble Minister(Development), Govt of NCT of Delhi, Delhi Secretariat,
IP Estete, Delhi-110002.
2. The Director, Directorate of Information and Publicity, Govt of NCT of Delhi, OId
Sectt, Delhi : 110 054 along with 150 copies of the reply for distribution of the

house
(GurpreéSingh)

Deputy Director (RD)
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i L CGai
Rural Development Depti.
Govt. of NCT of Delhi
N 006

Kashmere Gate, Delhi-110006
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Work to be under taken by the DVDB

The following nature of works may be approved by the Delhi Village

Development Board (DVDB) in the rural and urban villages of the NCT of Delhi in Lal
Dora arecas, Sizra Roads, Abadi deh, Government Land including Gram Sabha Land
and Vested Gram Sabha Land, except in unauthorized colonies of any status and
resettlement colonies and JJ Bastis falling under the jurisdiction of DUSIB:-

Development/Redevelopment/Repair/construction/Addition/Alteration/ Expa
nsion/Modification/Maintenance and protection by Boundary Wall, Fencing or
any other method of:

1.
ii.
1.

iv.

vi.

Approach roads/Link roads/ Village roads.

Ponds/ Water bodies.

Cremation Grounds, Grave Yards, Parks, Play Grounds, Vyayamshalas,
Village Libraries.

Drainage facilities.

Chaupals, Barat Ghars, Community Centres.

Other need based works like drinking water facility, Street Lights, Benches,
Signage Boards, and Entry Gates.



